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COMMERCIAL TAXES DEPARTMENT 
---------  

 
 

NOTIFICATION   

17th  October, 2017 

 
 S.O. No. 96 Dated 17th  October, 2017 -- In exercise of the powers conferred by 
section 164 of the Jharkhand Goods and Services Tax Act, 2017 (12 of 2017), the State 
Government hereby makes the following rules further to amend the Jharkhand Goods and 
Services Tax Rules, 2017, namely:-  

1 These rules may be called the Jharkhand Goods and Services Tax (Eighth Amendment) Rules, 2017.  

2. In the Jharkhand Goods and Services Tax Rules, 2017, – 

(i)  in rule 24, in sub-rule (4), for the figures, letters and word, “30th September”, the figures, 
letters and word “31st October” shall be substituted;  

(ii) in rule 118, for the words “a period of ninety days of the appointed day”, the words and 
figures “the period specified in rule 117 or such further period as extended by the Commissioner” 
shall be substituted; 

(iii) in rule 119, for the words “ninety days of the appointed day”, the words and figures “the 
period specified in rule 117 or such further period as extended by the Commissioner” shall be 
substituted; 

(iv) in rule 120, for the words “ninety days of the appointed day”, the words and figures “the  
period specified in rule 117 or such further period as extended by the Commissioner” shall be 
substituted; 
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(v) in rule 120A, the marginal heading “Revision of declaration  in FORM GST TRAN-1” 
shall be inserted; 

(vi) in FORM GST REG-29, - 

(a) for the heading, “APPLICATION FOR CANCELATION OF PROVISIONAL 
REGISTRATION”, the heading, “APPLICATION FOR CANCELATION OF 
REGISTRATION OF MIGRATED TAXPAYERS” shall be substituted; 

(b) under sub-heading  PART-A, against item (i), for the word and letters “Provisional 
ID”, the letters “GSTIN” shall be substituted. 

3. This notification shall be deemed to be effective from 29th September, 2017.  

 
[File.No Va Kar / GST / 07/ 2017] 

By the order of the Governor of Jharkhand  
    

                                                                                                                             
                         K. K. Khandelwal, 

     Principal Secretary-cum Commissioner  

Note:- The principal rules were published in the Jharkhand Gazette, dated the 20th June, 2017, published 
vide S.O. 28, dated 20th June, 2017 and last amended vide notification published vide S.O. 89 dated 
5 October, 2017. 
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वा�ण�य-कर 
वभाग 

-------- 

अ�धसचूना 

 

17 अ�टूबर, 2017  
 

 एस० ओ० 96 �दनांक 17 अ�टूबर, 2017-- रा�य सरकार, झारखंड माल और 

सेवाकर अ�ध�नयम, 2017 (2017 का 12) क" धारा 164 %वारा &द(त शि�तय, का 

&योग करते हुए, झारखंड माल और सेवाकर �नयम, 2017 का और संशोधन करने के 

2लए �न3न2ल4खत �नयम बनाती है, अथा8त ्:--  

1. इन �नयम, का सं<=>त नाम झारखंड माल और सेवाकर (आठवां संशोधन) �नयम, 

2017 है ।  

2. झारखंड माल और सेवाकर �नयम, 2017 मB,--  

(i) �नयम 24 मB, उप�नयम (4) मB, “30 2सतंबर” अंक, और शIद के Jथान पर, 

“31 अ�तूबर” अंक और शIद रखे जाएंगे ;  

(ii) �नयम 118 मB, “�नयत Nदन के नIबे Nदन क" अव�ध” शIद, के Jथान पर, 

“�नयम 117 मB Oव�नNद8Pट अव�ध या ऐसी और अव�ध, जो आयु�त %वारा 

OवJताRरत क" जाए” शIद रखे जाएंगे ;  

(iii) �नयम 119 मB, “�नयत Nदन के नIबे Nदन” शIद, के Jथान पर, “�नयम 117 

मB Oव�नNद8Pट अव�ध या ऐसी और अव�ध, जो आयु�त %वारा OवJताRरत क" जाए” 

शIद रखे जाएंगे ;  

(iv) �नयम 120 मB, “�नयत Nदन के नIबे Nदन” शIद, के Jथान पर, “�नयम 117 

मB Oव�नNद8Pट अव�ध या ऐसी और अव�ध, जो आयु�त %वारा OवJताRरत क" जाए” 

शIद रखे जाएंगे ;  

(v) �नयम 120क मB, “&Uप जीएसटV टVआरएएन-1 मB घोषणा का पुनरV=ण” पाZव8 

शीष8 अंत:JथाOपत [कया जाएगा ;  

(vi) &Uप जीएसटV आरईजी-29 मB,--  

(क)  “अनं�तम रिजJ]Vकरण के र^करण के 2लए आवेदन” शीष8 के Jथान 

पर “&वासी करदाताओं के अनं�तम रिजJ]Vकरण को र^ करने के 2लए 

आवेदन” शीष8 रखा जाएगा ;  
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(ख)  उपशीष8 भाग–क के अधीन मद (i) के सामने “अन�ंतम एम डी” शIद 

और अ=र के Jथान पर, “जीएसटVआईएन” अ=र रखे जाएंगे ।  

3. यह अ�धसूचना 29 2सत3बर, 2017 से &व(ृ त होगी । 

 

             [सं.सं .वा०कर/जी०एस०टV०/07/2017

          झारखंड रा�यपाल के आदेश से 

        के० के० ख(डेलवाल           

 

       स�चव-सह -आयु�त 

 

 

�ट+पण :-  मूल अ�धसूचना, झारखhड राजपi, असाधारण, मB एस० ओ० 28, तारVख 20 जून, 2017, 

%वारा &का2शत क" गई थी तथा उनमB अिjतम बार एस० ओ० 89, तारVख 5-अ�टूबर, 2017 %वारा 

संशोधन [कया गया था । 
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